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native projects keeping in view 
transmission requirements and other 
techno-economSc factors.

The hydro potential is proposed to 
be developed keeping in view the 
above mentioned broad guidelines.

prohibited categories. In this process 
some labourers employed by the con­
tractors may have been displaced.

Committee on Problems of Coir 
Industry

Retrenchment of Worker* by 
Central Coalfields Limited

the

3805. SHRI INDRAJIT GUPTA:
DR. RANEN SEN:

Will the Minister of ENERGY be 
pleased to state:

<a> whether Central Coalfield? 
Limited has taken a decision to ret­
rench about 5000 persons working in 
diflfc’V-nt collieries;

(b> if so, the reasons therefor; and
<c) Government’s reaction thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESHWAR PRASAD)- (a) to
(c). No, Sir. In pursuance of the 
provisions of the Contract Labour 
(Regulation & Abolition) Act, the 
company is gradually abolishing the 
employment of contract labour m the

2806. SHRI R. S. PANDEY;
SHRI P. GANGA REDDY:

Will the Minister of INDUSTRY 
AND CIVIL SUPPLIES be pleased to 
state:

(a> whether Government have set 
up a Committee to go into the pro­
blems faced by coir industry in the 
country; and

(b ) if so, the compositii/n of the 
Con.nrjttee and tentative date by 
whit'h report is expected to be re­
ceived by Government?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
CIVIL SUPPLIES (SHRI A. C. 
GEORGE): (s) Yes, Sir.

(b) The Study Team, which con­
sists of the following members, is 
expected to submit its report by 30th 
June, 1976.—

5.

7.

Shu B. Sivataman 
M.'xn'icr, PUnu’nj C immisMt n
ShriA.PV Kfuhnan
AJditu>nal SeCietaiy. anl Integrated Financial 
Aivi&cr, MmiMty of Industry & Civ il Supp’ieN.
Joint S c c re ta ty ................................
(In-charpe of C* ir)
Minisuy i f Iniustjy & Civil Suf plutt.
Shri K. Ma lhava Das 
C'liel Officer,Reserve Bunk of in ha;
Agricultural Credit Deptt., B< nr.b«y.
A Senior Officer
representing the Gvivernmem of JCeiala. 
A Senior Officer
representing the Mmfetry of Ci mmercc.
Chairman

C.chia.

Chairman

Member

Mcmbci

Member

Msml'cr

Member

M;mber-Sccretary

The date fixed by Government for submission of the report by the StudyTeam is 30-6-197*.




